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SHRI RATANSINH RAJDA (Bom-

"~ bay - South) 1 have given a notice

-under rule 197 about the brutal lathx '

"'charge on Afgan students _
-_,wMR SPEAKER No, not aIIOWed
. SHRI HARIKESH

. (Gorakhpm?)
adjournment motion on the

‘have been uuured

: 'rHE MINISTRY: OF ' PETROLEUM,.
| CHEM CALS . AND FERTIIJMS‘
.. (SHRI DALBIR SINGH): On behalf
. . ‘of Shri P. C. Sethi 1 beg to. lay on ‘the..
gy Y ¥ a}&q%'{g‘f§ w‘rm . Table a copy each of the following:

- under sub-=ectm

-"-‘_of the Companies: Aet 19552

BAHADUR‘
Sir, - kindly ‘allow” the .
“brutal.
lathi charge on- teachers in Rajasthan, .~

as a ‘result of whieh ‘many te“-‘m"’ﬂf 1580180}

MRQ_ SPEAKER Nat aliowed i

'mz mmsnﬁn OF 'smm |

papers (Hindi a’* English versions)
") of. section. 619__“:'._:;.3

(1) () Review by the Govern-
ment on the working of the Indian’ - '
Petrochemicals Gorporation mmited KR
for the year 1979-80 . ‘

' (i'n) Annual Report - of the Indmn R
Petrochemjcals' Corporation Limited, -
for the year 1979:80 along with the

~ Audited Accounts’and the comments - -

- of the Comptrouar and Auditor ,15 o
GEneral thereon B R

" [Placed in Ltbra-ry see No LT--
- 1529/80] :

@ @ Review by the Govern-

~ ment on the working of the Madras .
- Fertilizers Limited, Manali (Mad _

ras), for the year 1979-80

. (i) Annual Report of thﬂ Madm
' Fertilxzers ‘Limited, Manali (Mad-.
“ras), for the year: 1979-80 - along
“with the Audited Accounts anhd the
.commentg of the' Comptmller and |
“Auditar General thereon. S

{P!aced in. Library'v_ Sée NvoL .



